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»~’TIuvolire1ﬁé'n'e of “Delhi “Police personnel

'*‘*‘_ in Crimes

oup,; 4105 SHRI GOPALSINH G. SOLAN-
.o KL Will the Minister of HOME  AF-
FAIRS be pleased o state:

. (a) .whether a large numbler of Delhi
‘Police personnel are beiag proszcuted for
their involvement ip various crimes;

(b) if s0, what is the number of cases
of various crimes in which they have been
found involved during 1992 g¢ far; and

(c) the acfion taken against them?

' THE MINISTER OF STATE IN THE
"MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE
IN' THE MINISTRY OF ° HOME AF-
FATRS (SHRI M. M. . JACOB):

(@) and (b) During the period from
1.1.1992 to 30-9-1992. 113 police officials
. were found involved in 98 criminal

7. (9 18 police officials involved in 15

""“cases have been dismissediremoved from
service. Of the remaining 83 cageg involv-
ing 97 police officials, 20 cases have al-
- yeady " begp instituted in the court.

Inefficiency of MCD

4106. SHRY VISHWASRAO RAM-
- RAO PATIL; Will the Minister
' HOME AFFAIRS be pleased tc Stafe:

ra) whether Government’s attention

has been drawn to the mews item publish- -

of -

[ RAJYA SABHA ]

_AFFAIRS

to Questions 120
ed in the Nay Bharat Times, New Delh
dated the 17th November, 1992 caption
ed “AVAIDH NIRMAN SE PARES
SHAN” in which the atientjon has beer
invited to the inefficiency of Municipa
Corporation of Delhi;

(b) if so, what are the details thereof;
and

() what steps have been taken by

Government in the matter?

‘THE M]INISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF
FAIRS AND MINISTER OF STATE
IN THE MINISTRY OF HOME
(SHRI M. M. JACOB)
(a) The Municipaj Corporation has're:
ported that 7 cases of umauthorised con:
stroctions relaling tg  the areas’ of
Tokriwalan, Manga Ram Gali and . Gal
Jatwara, Puj Mithaj Azad Market, Delhj

have been detected.

(b) and (c) The Building Departmeni
of Municipal Corporation of Delhi has
booked all these 7 cases under sectior
343|344 of the Delhi Municipal Corpora:
tion Act and demolition orders have al-
Teady been passed. : -
Orientation Programme for Para.Military

Forces

__4107. SHRI MENTAY PADMANA

BHAM: Will the Minister of HOME AF

FAIRS be pleaged to state: y
(a) whether it is a fact that para r{lili
tary forces employed on sensjtive jobt
ofien function under preat stress —amc
strain; :

(b) if so, whether the Government wil
initiatc proper training and onentz_mm
programme for personne] in para militan
forces; o

(c) whether it is also a fact that the_s«
forces, while on duty, are inqulgxng ir
voilent activities with the rivil popula
tion; and

(d) if so, wﬁé'i%m’ébfr\eétive measure!
Joes Guvernment propose to take in the
matter? .



